NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

' Co. Appeal No. 42/252/NCLT/AHM/2017

Coram:  Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
~ Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 26.10.2017 '

Name of the Company:‘ I Ramkumar Agrawal & Ors.

(Manglam Framing (Indla) Pvt Ltd)
V/s.

_ Regls.trar-of Com-panl_es, Gwalior.

Section of the Companies Act.:' - Section 252 of the Companies Act 2013 '

S. NO NAME CAPITAL LETI'ERS DESIGNATToN - REPREsENTATTON SIGNATURE .'

ﬁ,\w.p (TV“}:CQ}‘“ FCS ' M&L» QJUJ

~ ORDER
| Learned PCS Mr. P.S. Tripathi present for Appellant. None present for Respondent.
Proof of service ot copy of application on ROC, Gwalior filed.
o App¢llant ﬁled" Gazette notification. . .

Appellant is directed to issue notice of date of hearing on ROC Gwalior and shall '
file proof of service. -

List The matter‘ on21.11.2017.

MANORAMA KUMARI _ B@(}KI RAVEENDRA BABU
MEMBER JUDICIAL - MEMBER JUDICIAL

_Datedg this the 26th day of October, 2017.




